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Implementation of Untouchability
Oftences Act

3421. Shri Kajrolkar: Will the
Minister of Home Affairs be pleased
to state the names of the States
which are fully utlising grants sane-
tioneq for implementation of Untouch-
ability Offences Act 19557

The Deputy Minister in the Minis-
try of Home Affairs (Shrimati
Chandrasekhar): The responsibility for
enfarcement of the Untouchability
(Offences) Act, 1955 is that of the
State Governments, No grants are
given for implementation of the Acl

Geological Survey of Kangra
District

3422 J Shri Ram Ratan Gupta:
"\ Shri D. C. Sharma:

Will the Minister of
Fuel be pleased to state:

Mines and

(a) whether any gcological survey
has been undertaken of Kangra
District recently;

(b) if so, whether silver has becn
found in the area; and

(c) details of the items discovered?

The Deputy Minister of Mines and
Fuel (Shri R. M. Hajarnavis): (a).
Yes, Sir.

(b) and (c). Old mines for silver
ore were recorded at Uchich in Par-
bati valley in Kangra district. De-
taileq investigation of the area is in
progress and the results will be
known after the investigation is com-
pleted.

12.07 hrs.
STATEMENT BY PRIME MINISTER

Firinc BY PAKISTANI ARMED POLICE
ON EVACUEES FROM RaJsHAHI Dis-
TRICT—Contd.

Mr. Speaker: We shall now pro-
ceed with the calling attention notice
by Shri Hem Barua and others, which
had been held over on 16-6-62, for
today.

1105(Ai) LSD—5.
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The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): I had made a statement on
4th June on the unfortunate commu-
nal incidents in West Bengal and
East Pakistan in the months of March
and April. I had, in this, referred to
the Pakistan Government's reply to
our protest Note of 12th May, which
had as good as admitted that there
had been very serious disturbances in
East Pakistan.

There has jnevitably been some ex-
citement and a certain amount of
tension on our side of the border,
mainly in the second week of May,
after the stories of the happenings in
the East Pakistan districts had trick-
led through. There have been stray
incidents in West Dinajpur, Jalpai-
guri and Cooch Behar, but the State
authorities had been warned to be
vigilant and they have handled the
situation with the necessary degree
of firmness,

We had no reports of any serious
trouble in East Pakistan after the last
weeck of April and there was every
reason to believe that in the month of
May, generally, tension had decreased
and the movement of the people bet-
ween West Bengal and East Pakistan
had become almost normal. Unfor-
tunately, there has been a recrudes-
cence of serious trouble again in
Rajshahi district in East Pakistan. But
before I come to this, I wish to
place before the House certain facts
and figures for the whole of the month
of May which were not available
when I made the statement on June
4,

Earlier in May, some 4,000 intend-
ing migrants had been interviewed by
our Rajshahi office (Assistant High
Commission). The latest figures that
we have now received show that the
demand for migration certificates in
the month of May was not abnor-
mally high. The number of appli-
cations received by our Deputy High
Commission in Dacca in May totalled
606 covering 1783 persons. By way
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of comparison, 1312 persons had ap-
plied for migration in April and 1530
had applied in March. Qur Dacca
office has granted migration certifi-
cates to 1015 persons in May, as against
952 in April and 1080 in March. I
am furnishing these figures to show
that the statistics for May are not
abnormally high.

Apart from the migration certifi-
cates, the figures of the normal traffic
through the Immigration Check
Posts in  West Bengal are even morce
interesting. In April, 11,664 Hindus
had come into West Bengal and
13,015 had left West Bengal for East
Pakistan. In April 14,776 Muslims
had come into West Bengal and 14,264
(only 500 less) had gone from West
Bengal to East Pakistan. These are
the figures {for the month of April,
when the Pakistan Press was shout-
Ing about massacres in Malda and the
migration of thousands of Muslims
from West Bengal to East Pakistan.
The May figures are still more signi-
ficant—12,827 Hindus have come from
East Pakistan, and 8,408 have gone
across. The Muslim traffic figures
show that 13,063 Muslims have left
West Bengal for East Pakistan ip the
month of May, but as many as 12,720
have come across from East Pakistan
to West Bengal. This should amply
falsify Pakistan’'s propaganda that
thousands of Muslims had fled across
the Indian border because of tension
in India. This being the position in
May, it is all the more regrettable
that there should have been trouble
agaln in Rajshahi district of East
Pakistan. The reports we have re-
ceived from  West Bengal Govern-
ment say that on 15th June, at about
03:00 hours in the middle of the night
while about 600 Hindus, Pakistan
nationals, mostly santhals and Raj-
banshis of villages Gopalpur, Joka,
Sonamasha, Manchalpara and Ekram-
pur were about to cross the border at
Barabila, Police Station Gomostapur
(East Pakistan), without travel docu-
ments, Pakistan Armed Forces sud-
denly openeqd fire on them. As a re-
sult of this firing, a one year old female
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child and another girl of fourteen
were Kkilled on the spot and two men
and six women were injured. About,
300 persons are reported to have
crosseq over into India. The rest are
reported to have been rounded up by
the Pakistan forces. Of the eight in-
jured persons, one adult male and a
girl of eight years is reported to have
died on the way tp Malda hospital.

Strong action has been taken by the
distriet authorities to ensure that there
are no repercussions following these
unfortunaie eventg on our side of the
border in Malda district.

On Saturday, June 16, the Com-
monwealth Secretary has brought all
this to the notice of the Pakistan High
Commissioner in New Delhi. He has
protested against this reported conduct
of the Pakistan authorities and has
cxpressed concern  on behalf of the
Government of India that the East
Pakistan authorities should take such
strong measures to physically prevent
members of the minority community
from crossing over into India, when
they were doing this in somg obvious
panic as a result of lack of confidence
in the authorities.

The West Bengal Government have
already lodged a protest with East
Bengal authorities and our Deputy
High Commissioner in Dacca is seeing
the Governor of East Pakistan today.

I might add that this morning the
Pakistan High Commissioner saw the
Commonwealth Secretary here in
Delhi and he gave the Pakistan Gov-
ernment’s version of this incident
which amounts to this. The  East
Pakistan Government's version is that
on the 14th|15th night police outpost
at Charal Panga got the information
that a large mob was proceeding to-
wards the frontier. Police station
Gomostapur was alerted and a small
police patrol was sent out to investi-
gate. The mob of people would be an
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unlawful assembly in law as it stands
in this region. At 2.30 A.M. the police
party contacted the mob and challeng-
ed them and were immediately attack-
ed with bows and arrows. The police
fired 14 rounds, in self-defence and one
person, an aboriginal, was apparently
killed. The police succeeded in round-
ing up 225 aboriginals. They have no
information of any other casualties.

Mr, Hilaly said that he had been ex-
pressly informed that the communal
situation in the area has been com-
pletely peaceful after the incidents in
the last week of April. There was
no communal background to the pre-
sent incidenti, in thay neither this
group of Santhals nor any of their
villages had been attacked by any-
body. The authorities allege that they
do not know why the Santhals were
trying to pgo over the border. Mr,
Hilaly said that the East Pakistan
Government looked upon this as a
normal border incident.

I am told that two days ago when
this matter came up before this House
some concern was expressed and some
situation in the area has been com-
Deputy High Commissioner in  East
Pakistan was doing when this was
happening. I have really been quite
unable to understand why this criti-
cism is made. The Deputy High Com-
missioner lives in Dacca. This was at
Rajshahi the border to India. There
is an Assistant High Commissioner in
Rajshahi  headquarters. Even he
could not know and did not know {ill
much later what has happened. The
only persons who could know were
the West Bengal Government because
they have their border police, etc. and
the East Pakistan Government." The
West Bengal Government communi-
cated to us immediately and we got . ..

Shri Hem Barua (Gauhati): That
is not so. The Minister of State in
the Ministry of External Affairs,
Shrimati Lakshmi Menon, pointed out
the other day....
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Mr. Speaker: Order, order.

Shri Jawaharlal Nehru: The West
Bengal Government sent us a message
almost immediately, the same day,
and later, that is, after this, along
with the report. What I mean to say
i5 that the Deputy High Commissioner
cr the Assistant High Commissioner
could not possibly get to know; it is
physically not possible to get to know
what has happened on the border
unless the Pakistan Government
inform them. We could not, in the
chort time, within a day, know it,
because the border is rather a remote
place and this thing happened in the
middle of the night, at 3 am.

Shrimati Renu Chakravartty
(Barrackpore): Does the Prime
Minister know that for the last three
days, from Friday onwards, there
khave been about a thousand evacuee
1efugees coming into Malda town
from the border area, and may I know
whether the Central Government was
alerted about this even prior to the
firing itself, and if that was so,
whether our Deputy or Assistant High
Commissioner living in Rajshahi knew
nothing as to why these large num-
hers of people are migrating to India?

Shri Jawaharlal Nehru: I do not
think the figure of my hon, friend—
1.000—is correct.

Shrimati Renu Chakravartty: It
was admitted by the West Bengal
Government itself.

Shri Jawaharlal Nehru: People have
been coming in. I think it will be a
little less. Some more might have
come. But how is the Deputy High
Commissioner at Dacca to know....

Some Hon. Members: Rajshahi.

Shri Jawaharlal Nehru:...whether
this had been organised at night or
not? It is, of course, illegal to come
across without papers.

Shrimati Renu Chakravartty: Are
we to take it that there was actually
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no basic objective or reason for these
people to come across? Or, was there
really some recrudescence of trouble,
because about 600 to 1,000 is the num-
ber that is admitted by the West
Bengal Government itself.

Shri Jawaharlal Nehru: 1 have
already read the statement in which
1 said that the only reason could be
that there has been a state of panic
as to what might happen to them,
what might happen therc. 1 do not
know. I cannot say exactly what
additional thing happcned except that
there is a general fear in the minds
of the minorities about the treatment.
That is a different matter. But very
recently in Rajshahi district some
horrible things happened, about six
weeks or a month ago. That is admit-
ted. I do not know what happened
exactly just then. My information is,
the Santhals, chiefly, held meetings,
rather secret meetings, deciding that
many of them will come over in the
middle of the night so as to escape
any detection; this is one of them.
They started and came away at 3 am.
What I mean to say is, I cannot under-
stand how the Deputy High Commis-
sioner or the Assistant High Commis.
sioner could have done anything in
the matter on this night, when they
came over.

Shri Tyagi (Dchra Dun): Have they
given any information today? It is
quite a few days now since all this
has happened. Have the Government
consulted or contacted them, at least
by wireless message, and got confir-
mation of what has happened?

Some Hon. Members rose—

Mr. Speaker: 1 will allow some
questions to be put, one by one.

Shri Tyagi: Have they visited those
rlaces?

Shri Hem Barua: I would first refer
io the Prime Minister's reference. I
just remember that the Minister of
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State in the Ministry of External
Affairs, Shrimati Lakshmi Menon, was
saying the other day that when she
saw this news in the newspapers she
contacted that Government for the
information. That shows—what a sad
commentary—the way our govern-
mental machinery functions. (Inter-
ruptions.)

Mr, Speaker: Order, order.

Shrl Jawaharlal Nehru rose—

Shri Hem Barua: Sir, I have not
put the question.

Mr. Speaker: Order, order.

Shri Jawaharlal Nehru: In this
particular matter, the machinery
functioned with extraordinary speed
and efficiency. Just look at it. The
incident happened at 3 am. on the
15th March. The matter came up
before this House on the 16th morn-
ing, that is, roughly about 26 to 27
hours later. We telephoned and we
got a message—there was no other
way—from West Bengal, which was
the only Government to know about
it, and it telephoned to us a brief
raessage which was read out to the
House here. The very next day, they
sent us a long report. In answer {o
Shri Tyagi, the Deputy High Com-
missioner enquired about it from
Dacca and he got a report from the
Assistant High Commissioner at Raj-
chahi about it. And, as I stated, he
is going to see the Governor today.
He has reported to us. I do not see
how there could have been greater
speed about it. It is an extraordinary
speed, I should say, considering that
the thing happened....

Shri Hem Barua: I discovered this
discrepancy in the two statements
and I pointed it out.

Shri Jawaharlal Nehru: What is
the discrepancy, if I may know?

Shri Hem Barua: The Prime Minis-
ter says he got the information imme-
diately, but Shrimati Menon said she
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got the information first from the
newspapers and then she contacted
the West Bengal Government. That
is the contradiction.

Shri Jawaharlal Nehru: On the 16th
morning, there was something in the
newspapers which she saw. By that
time, we got the information from
the West Bengal Government; maybe
an hour later, I do not know the exact
time. We got it, in fact, if I remem-
ber right, on the 16th morning a little
Jater, at about 11 o'clock. Then she
came to me and said, “I have just got
this from the West Bengal Govern-
ment”. I said, please place it before
the Parliament.

Shri Hem Barua rose—

Mr. Speaker: Shri Prakash Vir
Shastri.

Shrl Hem Barua: 1 have not put
my question; I only pointed out the
discrepancy.

Mr. Speaker: Order, order. I can-
not allow him io go on like that,

Shri Hem Barua: I have a legiti-
mate right to put my question.

Mr. Speaker: That is why I gave
him an opportunity.

Shri Hem Barua: 1 have only pointed
out the discrepancy....

Mr. Speaker: If he thought that
preferable, what could I do?

Shri Hem Barua: If you do not give
us protection. ...

Mr. Speaker: 1 am always giving
him protection. (Interruptions),

Shri Hem Barua: [ have only
pointed out the discrepancy; that is
besides the question I wanted to put.

Mr. Speaker: He will kindly resume
his seat.
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Wt waTmETETY AgE &4 Wit
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90 AT AT AH q A 1 fran
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mar fF qEewE 6 AR # fgm-
M AW F W@ | JT AR GG
F gATAT f qEewT I aAr § Ay
o, i W w7 e afee
& fergeam wid AR o a0F & g
foas dve ama & oifeqar o S
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# ag @0 mfve gt § 91 efear
A A A E1 9T FT WA wAT
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77 & f aga sk A Wid

Wl SETEIT AR AU 9
ag qr f& wlacq # 95 ¥ sgawqr i
ar g oafE ...

Mr. Speaker: Order, order.

Shri H. P. Chatterjee (Nabadwip):
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things happened in Rajshahi some time
back. I have pointed out that
thousands have come over here. I had
received information and in my per-
sonal visit....

Mr. Speaker: He should come to his
question.

Shri H. P, Chatterjee: My question
is, what arrangement was made by
our Government to see that they
could get their migration certificates
in Rajshahi and not go to Dacea,
Lecause there is so much of hindrance
in going to Dacca, realising money and
all sorts of things? What arrange-
ment was made by the Deputy High
Commissioner at Rajshahi to give them
migration certificates?

Shri Jawaharlal Nehru: I am sorry
I cannot go into that. I do not know
the detailed arrangements that had
Leen made by him or might have
been made by him. But the Assis-
tant High Commissioner interviewed
these people and a large number—
about a thousand, as 1 stated—were
glven certificates to come over here.
The rest did not come. Whether they
were asked to pgo to Dacca, I do not
know. But even if they were asked
1o go to Dacca and they did not come,
it shows that they were not terribly
keen about coming to India.

Shri H. P, Chatterjee: How ignorant
s he! How ignorant is our Prime
Minister!

Shrimati Renu Chakravartty: Sir,
the Amrita Bazar Patrika points out
that late on Friday night Shri K. P.
Mukerjee, the Home Minister of West
Bengal was contacted to find out
exactly the number of people dead
but he could not say anything and
yet we are now told that nine dead
bodies have been brought to Mnldu
on Friday for post mortem examina-
tion. It is a statement of fact. May
I know whether the Central Govern-
ment is prepared to find out exactly
what the situation is, find out how
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many have been killed and how many
have heen injured?

Shri Jawaharlal Nehru: The Central
Government cannot find out anything
there except through the agency of
the West Bengal Government. I have
read the West Bengal Government's
report on it. We sent a man there
to find out what happened, two days
ago or three days ago. Obviously,
things must come through the West
Bengal Government who has got the
District Magistrate there, the govern.
ment machinery there,

Shrimati Renu Chakravartty: I am
saying about his figure of one dead
2nd the figure given here that nine
dead bodies have been brought for
post mortem examination.

Shri Jawaharlal Nehru: Not “one
dead”, the figure I have given is I
think “4 dead”.

st A (ATEH) T AT

TAF WAT a2 WIAT F40 T A
& mifrear & ot forg @ 719 # 371
gEFm w7 AT frar a1
faas ferg @2t & 397 W@ § s
qARA § AT qET A e FC wrA
seEFwE frar s e 9w g aYdv
T ST § qF IR Fg e wfy
1 W@ frar sq Aifs aw @@
HATHT &7 7TC W7 7D 7

oA ALY . MIEEE F a7
f AR A frar amm 7

ot a¥  afeerra & YT g7
fewme fear w1 v FEM R
fe gurdy m=dHz 37 awz ¥ 41 I
FuTX T AT & 7T IR AR
A A & 7 By some

arrangernent they should be escorted
to our areas.

st JEgTET™ GgE WO Ty
THH # TE) W fF 99 W & A
aF q| oy de ¥ g A%
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5T qF : HeqW REREA, WA TR
e FaT Fa1 TR fF IR FaTar
ar v

Mr, Speaker: Order, order. The
hon. Member may resume his seat.

Shri P, R. Chakraverti .

Shri Bade: Sir, I rise to a point of
order. I seek your protection on this
very important question. On this
important question, Sir, you are going
on hurriedly. The Prime Minister
was rising in his seat to reply to my
question, but you asked him to sit
down.
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Mr. Speaker: Order, order.

Shri Bade: My point is that at least
some time should be given to put
questions on this important question,
on this burning question affecting the
whole of India.

Mr. Speaker: Order, order.

Shri Bade: Otherwise, Sir, there
will be repercussions. fgrg Eﬁ:ﬁm T

g oa%1 g |

Mr. Speaker: Order, order. Now
the point of order is going the other
way. He should now resume his seat.

st 7% . WX 9 g gg TEAT
Tt @t at fergraa 7 feeg-afeem
HTE 1 FFT & AT | 579 T3 TG99
g1

Shrimati Renu Chakravartty:

frg wftem @ #11 FiT 7
This ig a threat, Sir., We want to eli-
clt Information.

st 7F A Zrg Tz F7 ey
2 f& 397 =g fRar s

oA WEAT : AT AT I3 S |

Shri Raghunath Singh (Varanasi):
Please do not provoke.

Mr. Speaker: Order, order. It is
very regrettable that in spite of my
requests so many times hon. Members
do not resume their seats. 1 presumed,
and I think I am right, that the hon.
Prime Minister had concluded his
answer to the question that has been
put. The hon. Member suggested in
his question that there should be
police escort even in Pakistan and
then on the border our police should
be ready to receive them. That would
create other difficulties. I have passed
on to the next question. Shri P. f.
Chekraverti.

Shrimati Renuka Ray (Malda): I
hava been trying te catch your eye,
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Shri U. M. Trivedi (Mandsaur):
Would it not be better if you could

kindly suspend the rule so that some

more persons could put questions?

Mr. Speaker: We have already spent
half an hour on this.

Shri U. M. Trivedi:
important question.

Mr. Speaker: There are different
methods in which a subject can be
rajsed in this House to elicit infor-
mation.

Itisa{very

Shri U. M. Trivedi: It is going on
for the last three days.

Mr. Speaker: They have received
some information and they are expect-
ing to get more information,

Shri U. M. Trivedi: By that time
this session would be over.

Shrimati Renu Chakravarity: We
want to make one point clear. We
did not discuss it here so that there
may be repercussions among the
Hindus and Muslims, That is not
what we ever wanted. We do not
want, like Pakistan there should be
repercussions on the minorities.

Mr. Speaker: Order, order. The
hon. Member should resume her seat.
ot aF : AWAY weAE, a7 T
T A AT T IR A wET X
(Interruptions), )
WA WERT : WS, WET |
o &% : A 7g war § 5 oafx
Tea ¥ @ favg & fomrm s &
fag erzm wY fear w@dm, @Y 3@
saify @@l R fag afem 2ww
AT | HY a7 T wEr froag e
 feT 1 A W fe o
aaafl & | :

Mr. Speaker:-Order; order. -~ Would
he kindly resume his seat or not? He
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now says that he never intended to
say that. We should accept that.
Shrimati Renu Chakravartty has
made it clear as to what their inten-
tion was. Shri U. M. Trivedi has also
made it clear that it was not their
intention that it should have repercus-
sions on the minorities or create some
difficulties for them. So, this is over.
We will now take up the next item.
Is Shri P. R. Chakraverti present in

the House? No. Shri Vasudevan
Nair.
Shri Vasudevan Nair (Ambala.

puzha(: Under Rule 197, ......

= THETAR (FATA) : oA
w_ET , ...
W WERET | WL AR |

st TR ¢ F WY fae
FIAT ATEAT § FF 78 S ageqe e
q9 W E, AN W A@ ¥ W H
AT #7 g7 a7 ST @I | 98 &ar
st T g & afewm ¥ smew gy
& frgeam € mww @ & 1 am
FLHTL SHFT FIS, U TGN A1F GHAT?
AT A ST F 3L AR, ME Fg
< fasT 33 1

WA WX W AR W
famar & &, #ifs sEwT ag 9%
FE ATF T

CALLING ATTENTION TO

MATTERS OF URGENT

PUBLIC IMPORTANCE °

REPORTED DECISION oF Pror. J. B, S.
HaLpane To quir THE C.S. ANDLR.

Shri Vasudevan Nair: Sir, under
rule 197. I call the attention of the
Minister of Scientific Research and
Cultural Affairs to the following
matter of urgent public importance
and I request that he may make a

_statement ‘thereon:

“The reported decision of Prof.
J. B: 8. Haldane to 'quit the Coun-
cil of Scientific and Industrial
Research.”



